26th KERALA LAW ACADEMY
CLIENT CONSULTING
COMPETITION 2026

Kerala Law Academy Law College Campus, Peroorkada, Thiruvananthapuram,

Kerala.




REGULATIONS

(1) ELIGIBILITY
(A) The Competition is open to all Law Colleges/Law schools/Law Universities and

Faculties/University Departments of Law in India recognized by the Bar Council of

* Selection: The results of the virtual preliminary round will be announced soon

after the preliminary rounds. The selected teams will receive an official "Selection

Mail".



mailto:clientcompetitionkla2026@gmail.com

The final registration should be completed by the team on or before September
28th, 2026 by submitting the duly filled pro forma via:
https://docs.google.com/forms/d/e/IFAIpQLSdRNAjuDQre5D-
uzbRPmfm9Z4KXN_eXGfgb-8EF-bkoh9gODQ/viewform?usp=publish-editor
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(4) COMPOSITION OF TEAMS
Teams must consist of exactly two students. They will conduct the simulated
interviews together to provide mutual assistance in researching, planning, and

conducting the interview. Any change in team composition after Phase 1 registration
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is strictly prohibited unless exceptional circumstances arise, subject solely to the

discretion of the organizers.

During the Online Preliminary Rounds:
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his or her preferr

with a means (or range of alternativ fappropriate) for resolving the problem. The

interview with the client is then followed by a post-consultation period during which
the students, in the absence of the client, analyse the interview and discuss the legal

and other work to be undertaken. The interview and post-consultation period last a




total of 35 minutes. The interview period will be 25 minutes and post-consultation
period will be 10 minutes. The students are evaluated by a panel of judges, usually
composed of three lawyers or two lawyers and a counsellor. The inclusion of a non-

lawyer counsellor on the judging panel may broaden the interdisciplinary
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consultation periods. This critique should focus on the Assessment Criteria. The

critique should last not more than ten (10) minutes.




In the order of merit, the top 16 teams will go to quarter finals. From the quarter
finals, top 6 teams will be going to semi-finals and the top 2 teams compete for the
championship. These numbers are subject to change based on the number of

participating teams.

nals will be notified

(9) TEAM CODES & ANONYMITY
(a) To preserve strict anonymity, each team will be assigned a Team Code upon

Phase 1 registration.




* Virtual Round: At the beginning of the competition, participants must state
ONLY their Team Code (e.g., "We are Team Code 15"). Mentioning the name of
their institution, wearing college IDs, proxy names or displaying institutional

logos will lead to automatic disqualification.

The subject matter of the problem will¥primarily be based on Family Law, Law of

Torts, Property Law, Contract/Specific Relief, and Intellectual Property Rights.
Incidentally, it may also touch upon elements of Penal Laws and Constitutional

Law.




(a)The Judges will receive a copy of the Judging criteria/Memoranda before the
competition and will be briefed by the organizers before the round, in which they

are to judge.

(b)The preliminary round may tak ancously. The clients in each round

(13) AWARE
* Winners: Justice P ¢ M em , ag Trophy + Cash
Prize.
* Runners-up: Trophy + Cash Prize.

* Best Counsel & Second-Best Counsel: Trophy + Cash Prize/Certificate.

* Best Client & Second-Best Client (Applicable to offline rounds only): Trophy +




Cash Prize/Certificate.
* All participants who successfully complete final registration and take part in the

preliminary rounds will receive an E-Certificate of Participation. Offline attendees

will receive physical certificates.

* Semi Finals & Finals: November 14th, 2026
* Valedictory Function: November 14th, 2026




REGISTRATION

The team for the competition mustregiste before 28.09.2026 (28th September,

2026), after complying i 12 ( 2 egulations above, by
submitting / \ Aw Profe ia:
: pogle.c m [e/1F
\

Briefing Session: Novembe
Pre-Quarterfinal Rounds: November 13th 2026
Quarter Final Rounds: November 13" 2026

Cultural event and Dinner at KLA campus; November 13" 2026



https://docs.google.com/forms/d/e/1FAIpQLSdRNAjuDQre5D-uzbRPmfm9Z4KXN_eXGfqb-8EF-bkoh9gODQ/viewform?usp=publish-editor
https://docs.google.com/forms/d/e/1FAIpQLSdRNAjuDQre5D-uzbRPmfm9Z4KXN_eXGfqb-8EF-bkoh9gODQ/viewform?usp=publish-editor
mailto:clientcompetitionkla2026@gmail.com

Semifinals: November 14t 2026

Final: November 14% 2026
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